
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2879 278 3157 140 13 153 141 11 152 2878 280 3158

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

0 0 0 165 8 173 0 0 0 35 29 64

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

4865 2774 7639 240 87 327 72 33 105 5033 2828 7861

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2 3 5 1241 479 1720 0 2 2 182 123 305

SUPERINTENDENT: STATEMENT

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

SEPTEMBER, 2021

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


